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New Delhi this the fU"day of SeptembehT

OA 754/qQ

!.

Hon ble Shri S.R. Adige, Vice Chalffnah (A) ■
Hon ble Shri Kuldip Singh, Member (i). -

rSj-iS.

2.

r/o 2/14A,Geeta Colony,
Delhi.

* Si..." y
3. Mr, Anil Kumar i/6 Ram

r/o H-6, Radheypuri, Kri
Delhi.

A.

6.

7.

•r;

=  !«■ y.

2: .a

. fc --"

Jd' :

•' ">

Ms Usha d/o late Shri M.L.Mah"
r/o 1 168, Gulabi Bagh, Delhi,!;

Ms Sonia Dawar d/o Sh. V.K,
r/o No, A, Malka Ganj,
Delhi.

Ms Kusum Lata d/o Balbir Singh,
r/o C-A1, Kararnpura, New Delhi.

Ms Neeraj Malik w/o Shri R.p. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

8. Ms Mamta Vashishat d/o Shri T.R, Vashishat.
r/o 2A-A, Laxmi Garde% :
Na?-afgarh. New Delhi. ■

.-js-

^  "i* -v. ■ %V3'./a

V'v'

rJ ' ■ i' ' -

9. Shri Raj Singh s/o Shri Gian Chand,
r/o A5. Chirag Delhi,
New Delhi - 17.

Shri Rakesh Sharma s/o Shri J.l,Sharma,/
r/o AAA Chirag Delhi, ■ ' ;
New Delhi - 17,. . V- •

1 1

k i'

Ms Mukesh Dahya w/o Sh. Lokender Singh, '
r/o D-5, Satyawati Nagar,

Applicants

Versus

GoVt. of N.C. T. of Delhi

-/■

.•^ h. .

-"pugh

'■;r

The Director ol^i fducation
Old Secretarlai;ji;Delhi.
Delhi.
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OA 90B/qQ

:*rT.
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«nr-=

Ms Neetu Chaudhary d/o Sh. Dharamvir Singh.
R/o A/27Z4, St. No.5. Bihari Colony.
Shahdara, Delhi-32,

-^rz " -

^^.^Vfrggs- ..w/Oy,§h♦>..Dinesh -Saini>
Lines,

^  - • . -- . .»*ar»aje>!» r\unidr £.narma S/0 £
S /227A Keshavpuram,

Kumar Sharma s/o S

-fr\L

b2i

ua

h. R.K. Sharma.

"tXh-.

J

_  _,ul-Hassan s/o Mr. M.S. Hassan.
Gtiafopr Nagar,

.... Khan s/o^Mr, Akbar Ali Khan.
/p - p-1 48, Abu 1 Faza 1.';Bnolave.

'5|:r;^rp^aMia;?Nagar, Del hi-2 SV

rr4A" ifip

a«

ES2^r5

t.-O'.i.

V. I

_,J?^'^.Y9ndana Gupta w/o Sh. Dinesh Kumar
:?iLR/o A/56B Phase-Il Ashok Vihar.

Pelhir52-.-
-  . - Vv

MrfVdula Gupta d/o^Shri D.V.Gupta.
-}??''.nK/o 14-D/E Chajjupur'Colony
^^'frgaburpur Shahdara, a

.  Pelhir32.

...L&.-v Ms., An3u Bajaj d/o Shri C.B.
R/o PrJI A/15A Janak Puri

.jNewv^Piehi-sa.
Bajaj.

-.Sanjay Kumar s/o Gajraj Singh.
',:.R/o 255 Pitampura Village.
Delhl-3A.

Ms. Sunita Sharma d/o Shri B.K.Sharma.
R/o 161/2 Thomson Road Railway Colony
New Delhi.

Ms. De|pa Aggarwal w/p Sh. Rajesh Aggarwal.
R/o 1076. Maruti Vihar,
Chakarpur, Gurgaon.

^*1

=■ -13 .

Ms. Mamta Saroha w/o Sh. Rajiv Kumar
R/o B-7 Krishi Vihar,
New Delhi-A8.

Swr r-^b: VT
£  I ' "•'o-' .
5rr I.. :•.?

^  ̂ .Government.of. NCI of Delhi
Education, Delhi^^X)ld Seoretariat,^'teelhi..^"-

Ki

1
m

m
&

4^3 r: . J

AT
rCr45'tf^^.

Ms. Satya Sharma w/o Shri Deepak Sharma.
R/o F-16, Ward-I, Mehrauli
New Delhi-30, Ar.r.i x

• . . .Applicants

Versus

. . .Respondents
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.  Meena Arora w/o Shrl Ved Parkash,
1959 Outram i.ines,

gsway Camp, Delhi.
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10,

-ii
-  11.

jV''
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'(yo ■i:7y'-~^ ■

7.^-- -C-r:._.-^r-.

;®piS#
\  / "

- ,'.- .r^^i
1^3- '•*TrV' • "'2=t •■''-''"5aS:^-ls3SSo;,^i ■'^®

> VersiiS^J

Government of NOT Delhi .■.. j,;3y;;
through its Chief Secretary, .
5, Sham Nath Marg,
Delhi.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-S'i.

OA 89A of 1999

•  ̂ Ircr.vT--'- -^ • ~S^-

- •sSn.K.»^5i«fK:
• n Res

' y*'-^'tf

Ms. Shallu Gupta w/o
R/o A60/B Azadpur,

B. S\ TrfydilVJ.|f ^
Delhr^337''"- ■

" ' .: ■ ■ -■^T'lisA-■ fii?-■ -'^ fSy?-■

~^v- • ' ~-JLLsi

Ms. Munni Gupta w/o Sh. Rewati Raman,
^/o J-80/6 Pandav Nagar, • ' ' '
Opp. Mother Diary, ■
Delhi-92. ' -■ -.._..nr-.-'-isfsssasj*^'#^

*  > -- ' -■ * iAnil Kumar s/o Shri MunshllRal!^^
R/o 882-A, Lampur Road,
Banker, Delhi.

. j.'

Ms. Seema Garg d/o Shri V.P. -Gard,o
R/o D-32. R.p. Road,
Adarsh Nagar, Extension, ^: :3f•
Delhi -

Ms. Sudesh w/o Sh. C.M.Arya
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

, _. t'rr i. -J--
■; . V V.r - -i.s

V'-' ;'H "f-

Ms. Amisha Mitra w/o Sh. Yogesh Mitra.
R/o 16A Tarur Enclave,
Pitampura, Delhi. _.

Ms. Gurvinder
R/o 67-B, New
New Delhi-A-i.

Jeet Kaur
Township Badarpur,

ki-- 't / j ""

Ms. Neeta Pant w/o Sh. Anil Rant
R/o BG-5A/!l4D, Paschim Vihar,"
N

.  . .---

--iLr

ew Delhi. HZ.

Mahendra Nath Jha s/o Shri h.D, Jha.
R/o B-A78 Timarpur Delhi Adffth. Flats,
Delhi-5A.

.  ■■s^rr'rr^^vt.yv

Ms. Dinesh Kuma. ^ w
R/o D-101 Vadanagar
Delhi-42. ,

Ms. Lathesh w/o Sh. <^an.j
R/o Village & P.O, Majhl
Del hi-81 •A. .

m

^  . -T»:
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.T;

'  i-' rY 'i
■  '"V



ir ■

it-

:: i

rrS-^l
SSj-.-^r-i

V

;

li"

li

ii

12

13

15,

16,

17,

18,

19,

20,

22,

23

29,

25.

,-- ic. 2 6,
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■  ̂ 4

Yunus Khan s/o Sh. Nanney' Khan,
R/o K-69 Abul Fazal Enclave,
New Delhi-25,

Ms. Jyoti Rawat d/o Sh, B.S.Rawat,
R/o G-7/299 Sector-16.
Rohirri, Delhi-85, .

Man is h Kurnar Ban sal
R/o C-950 Saraswati Vlhaft^v--^ ;=
DeIhi-39,

Surender Kumar s/o Sh. Raghunath
R/o 555 Gulabi Bagh,
Delhi-7. -

Ms, Monika Mukhya d/o Sh. T. Ci'lMUkhya^j
R/o 1216-A Rani Bagh,
Delhi-39,

J

Ms, Suman Nagpal d/o
R/o 29-1 10 West PateHNaiar-i
New Delhi-8.

•y--
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r-

i-1.
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%L
■••51

jr< —

: >T-r.
...1,

3P^.r-
iT.-

m m

5 • ^

vt:

Ms, Vidisha Sharma w/o Shi- Ak^sh Vash^ha'tV^J-
R/o A-107 Shankar GAfdet
New Delhi-i8.

Ms, Gitika d/o Shri Prits
R/o 1 I 3-A, B, C, Block j
Shalimar Bagh,
New Delhi.

Ms, Saroj Bhatia s/o Sh. GokUl: Chand,
R/o 1 19-E, St. No. 7 ,
East Moti Bagh, '."'if''
Sarai Rohilla,
New Delhi-7, • "

21 . Ms. Meenakshi w/o Shri Mahdj WMhWa^
R/o 203/1, Pkt, A, 3, Sefctdn/a^jl Rbhlhii
Delhi.- ■

r: i?
Ms, Rashmi w/o Shri A.Ki'p:
R/o 591/3 Mehrauli J---4

New Delhi-30,

■  '3;
IIS!'7-, X

r-v^y
.= w. r- -

-■

Ms, Vimlesh w/o Sh. BiXvanarmaj
R/o 86/3, Sector-I, PlisH^ ViHari
New Delhi. " ^

Ms, Sushma Chaushan d/o .Shri ..Lalia
R/o 97-D, . Sector-IV, B. KvS. " Mah^i ■
New Delhi-1,

•  ■.•"• • *r-' •

n ; '

.  ' .1

:=

Sh. Vinod Bharti s/o Sh, Devi, bass,
R/o C-908/A St, No. 17, . Bhaja'npura,
Deihi-fe3. .

Ra jesh|.Vashishth- s/jo
R/o l4, Bhai Parma '

VV

. .. 27 Ms, Madu Bala w/o Sh'.I Gajehdefh-SlhOhi|r:
R/o Vill&ge & P.O. AlipOhv > >1 I?
Del.hi-36, :

.
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"A-
Versus

Government of NCT of Delhi
y'®,^i''^^tor of Education. Delhi.

^jfOld Secretariat. Delhi,

- .S4^?sS£-3i-
sn r ■; ,:■ '■:

' i

I-pK..

ptfe':r,i ';i-

I. ..k •

Iff?:::

:QA 801/qq
r - j' ••-•

Mrs. Adarsh Sharma w/o ShflB.L.
R/o E-151-E Ashok Vihar,' Phase-I
Delhi-52.

ir

.  . Respondents

■^1

Sharril

Versus

. . /A^SleslMai
The Government of NCT of Delhi through
mt Education, Delhi Admn^Old SEcretariat,-Delhi .

'■'WfU'""

OA 95S/QQ

Ms. Bhawna Munjal
K-231-32 Jahangir Puri.
New Delhi.e

. Applicant

Versus

Government of NCT of Delhi .The Principal Secretary (Education),
Old Secretariat,
Delhi.

„.^S!r;'5|Shi- .54,;-'

• V — »-i=«-

Director of Education.
Directorate of Educarioin,
Govt. of NCT of Delhi,
Old Secretariat,
Delhi.

Cl ., '.-j

■  r' ■ ■'cr. -: ', ■•;
■ .£> ::p!*;.'^\

Dy. Director of Education.
District North West.
Hakikat Nagar,
New Delhi.

.  -

. . .Respondents
OA H 1 5./ Q Q

Zl' d/o sh. Shyam Lai Anand. ..School G.G.S.C. , S.U. Block, .
PitampUra, Delhi. ': r -S?

' . »Applicant

Versus
,' '■- V
■VJ.

Government of NCT Delhi through
oil Secretariat, Education,
Delhi-54.

r rjf: '-"i
• - T-e-u^; i

.. .Respondents.

OA 131B/QQ

S/A Sh Wakash^.-_R/o WE-626 Nangal Raya,.Ji4-
f(ew Delhi. - ff

•ft '

•fc".

iHLH 3

■m&

■■ ■■

Versus 5"?.. -
i;srrfs?,f5:..



^ --rTZS-

2.

Gcvt. of NCT of Delhi through
Director Education

(Old Secretariate),
Delhi. - - •

V 'i>r-C-

• 1

Deputy Director

District South,
New Deliii.

of Education,-""
Defence Colony,

.  . . Respondents

OA 1031 of IQqq

Smt, Pushp Lata w/o Sh
R/o U-IS*^ Vi-jay Nagar,
Narela, Delhi-^O.e

1 .

2.

3.

Yogesh Kumar,
Lampur Road,

Versus

'iii

., 1. Appi 1 can Biateiay^sgai

Government of NCT of Delhi through
its Chief Secretary,
5, Shamnath Marg Delhi.

;rr r^^sesrrr c^.'-5,-?£

'^j u '■ it i^. -rn-^^l

Director of Education,
Directorate of Education, . "
Old Sectt. , Delhi. ^

Deputy Director of Educatior.'
(North-West District)
Hakikat Nagar, Delhi.

•- , ■ 5-rriV«r^i

'f- w

4. Pr incipal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

Wf "G 'r^^*;V!i
•  :,2 fr* •{ •;::^ H Tir-r^V

. . . . Respondents , -1

V.

OA 787/99

Miss Mamta
Ex. TGI Del
R/o J-n/71
New Delhi.

!.

2.

QA 3?9/??

1.

2.

Ahu ja
hi Admn.
A, Rajouri Garden,

Versus

-••ri . ;cy(.\;-s.- f- ,

. .Adpi
■rfyy^;

i-''"-- i,

Govt. of NCT of Delhi, :-
through its Chief Secretary, :t
5, Shamnath-Marg, Delhi. -ti-i Jg;

*  ■ ■■■ ■ -:. . *

.s.;* . - _ ;s -

Director of Education, ■
Old Sectt, , Gdvt. of NCT of Belhij
Alipur Road, Delhi. r . \ . .kfespohdehtsJSVS'vfc^' -\n^i''

-■

Rajesh Khaneja S/
r/o 50, Ravi Appts,
Vikaspuri, Delhi

Bimla d/o Kefein Singh
r/o F-1D8/1 ,- Sadh Nagar-
New Delhi.
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3, Shashi Gangwar d/o R.S. Gangwar» -'
r/o 85, SahyoQ Appt. »Mayur-• Vlhar,Delhi. ■ •■ Lk] ^^m0A

'  6. Ruchi Jain d/o K.S. Jalnj^ .
'  - r/o A-A-59, . Sector

■  "'• '■ ~ >

Monika d/d kuldeep
5_ r/oM-lAB Meterological Complex,

Lodhi Road, New Delhi.

6. Net Ram s/o Bansi Lai* - ? ...• , %-■, ^•,r/o K-386, MangolDurl ;■ K' T
Delhi. - vs*-. ■ :.•-» i

7. Anju Bala w/o Raj Kumdrlfejethl,
r/o A-55, Gulab Bagh, ;MohPd .Qa^pe„h^^
Uttam Nagar, New " ••

VrvtJ.:

Mamta Saihi d/o S
r/o A-229, New Ra
Near Satyam Cinema

•'s?'" TOii

New Delhi.

vSi'ji-?■'■-■ ■:. irk'- -■ --iTi10. Kukhtar. All s/o Faujdar.;Aii;,i:|^v^^
r/.o E-52, Jamia Nagar i' New .^Delhi

' " r-t-f, ,

11. Khuwaid-ur-Rehman Khan ;■ -yy _
s/o Mufeez-ur-Rehman, • • ;■■;- " \
r/o 20 Gafoor Nagar. Jamia Nagar.'t / r\:y;y|yi|
New Delhi. ;. ■ '

12, Sushila Devi d/o RameshWar Dayal Sehrawat
r/o 8-6/31-32, Sector ho. 7,
Rohini Delhi. - , v_ ■- • ■ ■

13. Sonika Dudani d/o RatneshC&dcJahi,
r/o I28B, Sunlight Colony^ i, • .•■'
Ashram, DDA Flats, New Delhi.AA.-.. :,■. ' .. .

-7iCL.<; ■., • r ••_./«_ »---eV

!  .1':

'■ • ■ ■ • „-- . I ' ■ ---r..... -. ■ ; i ■ , .,, , , 1. :■ ■•"■ ■' , .
*  - . .. . I....~_i. _ -\0f. Dinesh Kumar s/o Vi jehder .KurriSf i ,r.--..

r/ol 7/17, Yudhishter Gali] r" oA
^U. Vishwas Nagar, Shahdaraj AD§iHi!' ,

15. Samina Begum d/o Syed HUssax..,r/o 19Z/2A Zakir Nagar,. New Delhi^ ApI)ll||p„|||^|Tj^

7. ;.ir»5 ■ ji

1 . Govt. of NOT of Delhi,
1: througli" Director of It

Directorate of Educatlbh
'• V - -S-rr5

tVA./

fei?:-.--.-T*
isAh: ^

jt ■

VersQs

•ySv.L^
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OA. 12^6/99

2.

4.

5.

6.

7.

-' L- . 8.

0.

1 1 .

12.

13.

i  :■ u.

15.

8

Miss Shalu Sharmad/o B.D.Sharma,
! /o 1 / 772. Rishi Nagar.
Shokur Pur, Delhi.

-isS^

>r

Miss Geeta BharcJwaj d/o Chatrdi^SHniss VaetJi-a oiiaiuwaj u, ̂  ^

r/o A-56, New Friends Colony
Mundka, Delhi. -

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi.

:i.

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3. Jhandewaca Mandir,
Paharganj, New Delhi. . • "f't

Miss Asha Kukari d/o Harish Chiahder,
r/o J-I9/A, Ramesh Nagar,
New Delhi. '

Mrs. Usha Kumari w/o Harish Chandehi
r/o J-19/A, Ramesh Nagar,
New Delhi.

:.r.

Mrs. Shakila w/o Naveen KUtftah^^-f|
r/ol B-78, Sharda Purl,
New Delhi.

M."s. Savita Dua W/o Mr. SanieaV-'Bua,
r/o 28A, Kalkaji, New Delhi, / ":r

w.
4^.

its
mm

.'■'I'rn. It

Sonia Mehandiratta w/o Vinod MeHandihatta
:

r/o A-2/32, Rajouri Garden,
New Delhi.

■t':

.r- - -0.

Reena Malawliya w/o H.L.MalwliVai
r/o 98, Prerngali No. I,
Kotla MubarikpUr.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B. No. 7, Q. No. 4,
Type-Ill, CRPF Jharoda Kalan,
New Delhi.

■-1
:■ M'i

■  ■ - '/-r.'-Ji

Anupam d/o .logihder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi.

Pratibha Chahard/o Sher Singh.Chahar,
r/o Type III/40, North West,
Moti Bagh, New Delhi.

.T

'.V .t.

Jay Krishna Jha s/o S.Mahanth Jha,
r/oShri Lai Bahadur S.S.VI. , v _
Dyapitha, KatWaria Saria,
H.S.R. No. 33, New Delhi.-

:(w

Raj Rani Dua d/o Ishwar Dutt Diia,
r/o 49/3B, Sector - II,
DIZ, Area, New Delhi.

■'fci

€:

.. . '.1

■ ' T:
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1 9.

20,

2 1

77

R u c i r a J o s h. i d / c l' . C. J o s n i.
!  /o ^(9/38, Sec to- -IT,
D.l.Z.Area, New Delhi,

Manju Sharma w/o A.shok KUmar Mudgal.
.r/o 57» Vishal Colony»
Nai Basti,,_ Nariglo:, New Delhi.

Indu Chowdhary d/o C.M. Chowdha.''yi
TGT (HindiO, G.P.SSS. U Block,
Mangolp'Jt i.

Veena Rani r.^o Vasant Kunj^ New Delhi.

Daruhshan Khan sio Mr. Salamat Khan.
.Asstt. Teacher. RVS, R..K. Puram, -
Sector IT. New Delhi.

Miss Meenu Bhagat d/o C.L. Bhagat.
r/o A-22. M.I.T. Flats., Phase-I.
Katwaria Sarai. New Delhi.

Shreesht Kumar Jna s/o Yog Narayan Jha,
r/o Sanskrit Vidyaoeeth, New Delhi.i

Rajni d/o Milkhi Ram,
r/o H.No. 30. Sawan Park,
.Asiiok Vihar-III. Delhi.

b

Applicants

Versus

Govt. of N.C.T, of Delhi through

!  Secretary Education. ■-
Govt. of N.C.T. of Delhi,
Old Secretariat. Delhi.

D i r e c-1o r o f E d u ca t i o ,
Govt. of N.C.T. of De1hi.
Old Secretariat, Delhi. i Respondents

V

OA 1316/99

1 Ms. Mukesh Kumari d/o Shri J.N.Sharma,
r/o V-185/5, Arvind Nagar,
Ghonda, Deltii.

Ms Ra. ju Malhotre d/o D. L . Malhotra.
r/o C3.A/1 0 1 0. Janak.puri i
New Oe1h i.

Ms Monida Wadhwc-n d/o R.K. Wadhawan.
r/o 190, Rameshwer Nagar .St.No. 5.
Ayadpur. Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o B-?, Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C. MU Block, Pitampure,
Oe 1 h i .
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^  f; Ms Herril^ts w/o Vidya Sagsr
r/o W2-A3E, Possirigipur .
Jana^puri, New Delhi.

n r-it"!
. . . 3 . • ,Ms Rajwa-^ti \^/o Mefir

r/o MIG 192, Pkt A.3,
.- ~,iSector 8» :Rohini-t -Delhi>,ET^5

slg^iTiodfKI umar y
fo" B-72A, Jahangi r pur 1,

Del hi .

0/

+1: ■

10.

Dinesh Kumar Jha s/oH.B.Jhai
r/o 193E, . Sector IV,
Pushp Vihar. New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj,
,r,/o village Mubarakpur Dabas,
P.O. Ramikheda, Delhi. .  .. Applicants

versus

Govt. of NCT of Delhi through

!, . -..JThe Director of Education,
Old Sectt, Delhi. .. Respondents

OA 1020/99

f  . Smt. Meena Kumari,

TGT (N.Science),

6.B.SSS K-II, Mangol Puri,

De1h i .

Smt. Savita Dabas

TGT(N.Science ), SKV,Mundka,
Del hi.

Smt. Sunita Tyaoi,
TGT ( Hindi), SKV, Mundka,

1 h 1 .

Miss Afiju Arya,

TGT (Maths); SKV, Railway Colony
Tuqhlakabad, Delhi. Ann! i nari

V/or <;u<.

1  . Govt. of NCT of Delhi through
Seere tar y,

5, Shamnath! Maro. nis-i

niroctor of Education,

Directo-'ate of Education,

Govt. of NCT of Delhi,

5, Shamnath Marg, Delhi.

;  I

h!

.  -ri<a.nuty Director,

..Directorate of Education.
r. govt., of NCT.„of Delhi,

5. Shamnath Marg, Delhi.
-TT'

{xNT-
"Respondents
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M-

Mc, vee-iB Kumari w/o SuKhbir Sinch Da gar,

R/o A-7B/?5A, Paschirr! Vihar,
New Delhi.

Ms Parina Sharma d/o N.R. Sherma,
r/o Derawal Nagar,_

Mo

v3
' -

jn'u' :S'j
■--r/o C-8/191A Lawerence Road,

De 1 h i.

Ms Qeeta Devi w/,o Surender kaushik,
r/o A-A/22, Sector IV. Rohini,
Delhi.

5. Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17. Kirti Nagar,
New Delhi.

l6r

7.

8.

-Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
-  r/o 1 989, Ganj Meer Khan,' - : >

Daryaganj, Delhi. '

Ms Anju Sharma w/o Rajiv Agnihotri,
,,oR/o 132, Vidya Vihar, Sector 9,
-^hini. Delhi. -r. . -

Ms Dimple Prasad w/o Ashok Prasad.
r/o 18, Gangotri Appt. , F-Block,
Vikaspuri, Delhi. . .Applicants

Versus

Govt. of NCT of Delhi through
The Di!"ector Education,
Old Secretariat, Delhi.

OA.

)  .

-  !033/99

Sunil Gaur s/o Shri I,S. Gaur
r/o U Ht, Gautam Colony.
Narela Delhi.

.Responden ts

Seema Mann d/o Shri V. P.Mann,
r/o A 20,
Delhi.

Kewal Park Extn
Appl ica n ts

1
■' i

2.

Ver S US

Governme.nt of NCT of Delhi through
its Chief Seci'etary,
5, Sha.mrialh Marg Delhi.

Director of Education,
Directorate of Education,
Old Sectt. , Delhi,

Deputy Director of Education
(North West District)

.Hakikat Nagar. Delhi.
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A■

m-8

Principal.
Sarvodaya Kanya Vidayalaya.
Kutub Garh.Delhi -. 39.

7^

1'
5.

1 n

Ms Neena Mittal w/o D.K. Mittal,"
R/o 902, Anupam Apartments,
East of Arjun Nagar j •Sh.ahda.''a^
Delhi.

Ms -Sadhna Sharrna w/o H.C. Sliarma,
r/o 2A, Vijay Block.
Laxmi Nagar, Delhi.

Ms Geeta w/o Pawan Kumar.
r/o BE 22, Shalimar Bagh (West),
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239. Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New D^lhi.

Ms Alka Dayal d/o Padam Dayal.
r/o C 11/159, West Enclave.
Pitampura, Delhi.

Ms Kamlesh Sharrna w/o Rajesh Verma,
r/o H-367. Nanakpura. New Delhi.

Ms Umesh Lata d/o R.R,Aggarwa1.
r/o 256-Bi St. No. 2. Bhola Nath Nagar.
Shahdara i Del hi.

Ms Rajni Kumara w/o Sh. Vikas Kumara.
r/o II-Q-72. Lajpat Nagar - II.
New Delhi.

Ms Harrneet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh.
Delhi. Applicants

vers us

Govt. of N.C.T. Delhi through

The Director of Education. Delhi.
Old Secretarriat, Delhi. . . . . Res pendents

OA 81 1 / 99

1  .

2.

3.

Smt. Parveen Bhardwaj.
r/o 339, VPO Nangal Thakran. Delhi.

Smt. Babita_Sharma.
r/o 231. Katewara, Delhi.

.Km Savita d/o Sh. Mahavir Singh, ■
195, Kamardi Nagar, Delhi.

Ver..s.us.

.  . . Applicants
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OA 898/99

f

2. ^ -

3. . i

&. -

6.

8.

iO

Government of NCI of Delhi througi":
its Chief Secretary,
5, Shamnath Marg Delhi.

iife^n:S?f E:attcamn
>r^%% of "Education;;'^ -

Old Sectt:' - Delhi.

Deputy Director ot Education
(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh, J,B.Jain,
r/o C-A/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhalj
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26/, Netaji Subhash Marg, Darya Ganj,
New Delhi.

Shri Satish Kumar Yadav s/o Sh. Attar'Singh Yadav
r/o H.No. 9A/2, G-ali No, lA, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/32A, Bholanath Nagar, Shahdara.
Delhi.

Sapna Jain d/o Shri S.P. .Jain,
r/o X/2362, Gali No. ! 1 , Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Nagar, New Delhi,

Poonam Tanwar w/c Sh. .Vogesh Verma,
r/o R2-A2, B Block, Kailashpuri,
New Delhi.

Mamta Yadav w/o Sh. Munish Yadav,,
r/o 3173, Barwala Chowk,
Pahari Dhiraj, Delhi.

Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Dabas
Delhi.

Versus

Govt. of NOT of Delhi through

The Director of Education. Delhi,
Directorate of Education,
Old Secretariat, Delhi.

Applicants

KaX Respondents
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1  C-; ^-iv! r.^vi d/o Si':. Fsifi; Chinds.'

r/o W2 6^3^-.^.. Midi Piir .Vilisgs N?w Ds.lhi..

2. ,'Jauat Ram'^s/o ~Sh. Narsin. 35utt_»'
r/o F-6n, Bau Nagar,New Delhi. "T

3. L'rna Ps'1 d/o Sh. Durga SingF:,
i- f-p Khaola Apa. r tnier.'t >.

G a o a n V i h a r E .y t ri . Delhi.

Sunits Bhambaui w/o Rajiv Bhambaoi,
d/o L-1/175-B, DD.A Flats, Kalkaji,
New De1h i,

5, Sandeep Kumar s/o Sh. O.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.

6, Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West. Vinoc Nagar, Gali No. 10,
New Delhi.

7. "Neeraj d/o Shri B.D. Sharma,
r/o House No. ^13, Sector 9 R.K.Puram,

New Delhi.

8. Shalini w/o Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

9. Uma Prakash d/o Shri Rangaswamy,
r/o C-2/78. DD.A. Flats, Kalkaji, .New Delhi

10, Kusumlata d/o Shri Manwar Singh,

r^o RZ 726/.A. Puran Nagar, Palam Colo.ny,
New De1h i. "

1  1 i Kailash Vati w/o Munesf! Kumar ,
r/o T-A98/C, Kotla Mubarikpur,

Gur udwa'"a Road, Kher put , New^ De J h i.

?2. Sumeet Kaur w/o Sh. Marp.'"eet Sino^i -

r/o 17/9, Punjabi Bagii, New Delhi.

13. '|Tarvinder Kaur w/o Chanpreet Si nor:,
•r/o .A-2/126i Janak Puri, New Del'ii.

19. Sunita Sharma.

W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Delhi.

15'. Sonia. Go^al

D/o Shr i R. K. Gupta

R/o B.A-129.A Janakpuri, New Delhi.

16. Seems Arora

D/o S.C. Arora
R/o L-52 Sarojininagar,
New Delhi.

17. Sunita Vasishtha
W/o R.S.„ Vasishtha

R/o W2-3? Shadhipur,
■  . .„New Del hi. - ^

vw
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18. N i d h i D c' f! c

D o Sf'.ri LsjD3t Rai Dsng
^  R/c 569/?. Subash Nagar , Gurgaon.

! 9 , S u!"; i t a S a i.~! i

-W/o Shri Ram Gopal Sarni
1. lla^je

?0. MaanaRshi ^udgal
D /' <■.'■ S h, r i M. P. M u dd aa 1
R / o 1 6 q / 1 8 6 , S t. . No . 3 . ,
Durgapuri Shahdara, Dal hi .

21 . Kumkum
W/o Shri R.S, Gupta
R/c s/ 895 D, Mehrauli,
New Delhi.

22. Babita Bhardwaj
D/o ^hri S.C. Bhardwaj
R/o A-16 Chatterpur Enclave, Phase-II Maidangarhij
New De1h i.

23. Kusum Devi
W/o Mukesh Kumar
R/o.A-40 Rama Park,
New Delhi.

2A. .Aneee .Ahmad
S / o Mr. .A t a u 11 a h
R/o A-2A Gali No. l i
Ganga Vihar,
Delh i-9 A.

25. Bhim Dutt Bhatt
S/o Mr . P.O. Phatt
P/q A2/12 S-ector —I Pushp Vihar' . New Delhi.

26. .A a s h u k a u. ̂  h i k d / o J s g d i, s h C h a n d K a u s h i Ir
R/o 5A8 Villa'"''e and Post Of'fice Bawa'';5

27. Poonam Sharms w/o -Shi'i Rs jeev Bh-ai'dwa"'
R/o N—3 Police Lines Kingswav Camp, Delhi A n n 1 i n t c:

\J

V/'f^r <ii i

Governrnent ot NCTD thro>ugh
Director of Education,
Direc:torate of Education,
Old Secretariat,
np 1 f'l i . .  . Respondents

OA 830^99

3.

•wi ss Sunita Devi d/o Raghubir Singh,
r/o 12. Kavita Colony, Nangloi,DeIhi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,

. Rohini,. Delhi.

-'=^ah-3ay~Kumar?/;jai.n__^/.o „S,!i.,._Ci}aman _Lal Jain ,,
r/o C6/9, Yamuna vihar, Delhi. .



|.-3q^

5.

ji

1.

l^iTS Bopb d/o Lsxmsr! SiinQf-. '

r ■' o Q. Nc' ^56. T p8 -1. Glil c b i B-?? c": .
De 1 h i,

Mrs. Pirbr.y '•■'adev d/o Sh. Tulsi RaiP v'ddsv,
post TG7 Hindii $ahpol :GBS5§i;iKje.slnavpurara No.

/:Newrt?elhi. . w ̂

Mr?-/ Suman Grover w/o Senjiv Grover,
<' 'o Housa - B'A-69. Shalimar BsQh,D8lhi ,

Miss Rachna Sabbarwal d/o Sh, K,K.Sabbarwal;
r/o House No. 36, Sanskrit Nagar, Sector 14,
Plot No. 3, Rohini, Delh.i

0- Ms. Deepsikha Aggarwal d/o Sh. Sushi 1 .Aggarwal,
r/o 1 157, Jatnan Street, Panjabi Pathak, Ballimaran,
Delhi.

JO.

Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157. Jamari Street, Panjabi Pathak, Ballimaran,
Delhi.

Raj Kamal s/oRam Phal Singh,
r/o :D-12, 'Jyoti Colony, Loni Road,
Street No. 8, Shahdara, Delhi.

//. Archans Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar,
DeJLhi.

iz. Mrs. Shakuntla Vadav w/o Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Saidulajaib, PO Mehrauli,
New Delhi.

/5. Vanita Kumari d/o Ram Kishan,
r/o 128, Pocket A—3, -Sector 5, Rohir/
New Del hi.

vj

/If Mrs. Pawari Lata Joshi w/o -Sushil Kumar Joshi,
r/o B—2.A/42, -Janakpuri. New Delhi ,

Shiibana Kliar: w/o -Sh. .Aslarn Krian.
r/o 591/18, Zaki! N-agar, New De 1 hi.

Ra. j Ba 1 a w ■'o N. 5 . Sai n i,
r/o W2-8, Plot No. 79. Hai^i Si'igh Park,
New Multan NaQar.New Dellii.

n. Clamentine Jeremiah w/o Mr. Prince Jeremiah
r/o 6H-13/684, -SFS Paschim Vihar . New Delhi

A ppl i can tri

Ve!" s us

Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt. . Delhi.6 . . .Respondents
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OA 862 of 1999

1. Mrs.I'fedhu Bhatt w/o

Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G,G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 69,Luxnii •'^artments,
Sector-9i Rohini, Delhi.

/  2.Mrs.AnJu Sharma
v/o Sh»Pramod Sharma,
Aged 30 years.
Post TGT Hjndl

School S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi,

3, Mrs, Bhramri BhardwaJ
w/o sh,Abhimanyu Bhardwaj,
Ajged 27 yrs.
Post T,G,T, Natural Science.
School G,B,S,^,G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi .

4, Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T,tJ,T(s,S,)
\  School Govt, Secondary School Vijay Park,

Maujpur, Delhi.

Rohini, Del hi-85.

5, Kavi ta
d/o Sh, Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S,K,V,Ashok Vihar -II,
N.Delhi .

R/oD-7lB,Yadav Nagar,Sameypur,

Delhi,



'8

6. Banwari Lai Shanna s/o
Sh".Radhey Shyam
Aged 25 years.
Post TGT Sanskrit ^ \
school G.Co.Ed.(Mldme
Sector-ZO.Rohlnl Extn. telh3.-A1

R/oSWv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7, Manisha Vashistta
v/o Sh.Jagdish Chander,
Med 27 yearsi
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahangirpuri

Village Akbarp^f
P.O.Palla, Dslhi.-36.

8, Chandrika
v//o Mr.^fenoo Sharroa,
Aged 27 yrs.

Post CGT ^ .
School GO SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi .

9. Neelima Tiwari d/o
Sh.G.P. Tiwari,
Aged 28 yrs.
Poet T.G.l.Sanskrit. .
school S.K.V. sultanpuri C ̂ ^k,^o A-56,Nev. Multan Nagar, Delhi.

lO.Shabnam
v;/oRaopal
•Age 37 yrs.
Post P.L.i. Hindi,
school V.K.S.K.V. laryapur, Delhi.

R/o 553, Ishimr Colony,Bavrana* Delhi.

11. Poonara Gaur
w/o Cm Nath Bimali,
Aged 28 yrs,
Poftt pgtCPoI.Science)
school G.B.SSS ShivaJi Park,
Shahdra, Delhi •

I



s
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D

r)

Si|e"of Shri AnllKuniar BhaUa^^^ ̂
Age 36 years, P°® ^ 'pooth Kalan, Delhi.
lfo°?iat N^w!'pki-A-3. Sector-8. Rohinl.

1 o AracJhana

w/o sh. Viiay Kumar,
^i.^GoOt. cL Ed."MS,"Pooth Kalan,Delhi.

|iyo°°17D, Mukherjee Nagar, Delhl-^.
i4, Manisha Kalra

W/o Rajeev Kalra, /p \
Age 26 yrs., poothKalan, Delhi.
<;rhool: Govt, Co. to.

R/o C-6/iO, Miyanwali Nagax, Del i.
15 Renu Sharma,

1'° (Hindi).Age 33 yrs., nacnhara. Todapur,
school: Karol Bagh, New Delhi.
r/o 37/2086, Nai Vlala, Karoj. d y

16 Anupama Jain, , j T,inD/o Late Sh. AJit Prasad Jam,
Age 30 yrs.. Post-
|/o°re-97D/6^!"Area! Rajiurl Garden, New Delhi.

:;f SS Sj;
SIS.".'";:-"; 5"i

18, Namita Abrol

Age l6lr°:!"pcs?^ ̂ li^-i's'^'Khlnpur,
1^S°^Uo!^ralfanri-"De!h?ll9.

19, Renu Chauhan,
w/o Shri V.P. Srnq » _ (social Studies),
Age 31 Y"-* g'ul Block, Pit am Pura, Delhi

~  |/o°°Pkt^B^, Aous;'n^.3, Sector-15, Rohini, Delhi.
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— /

"  -iSarika " " ^-"- -

D/o Shri N.S. Rana
R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21. Mrs. Arablka sharroa
W/0 Sh. Pawan ShaiTDa
Age 7-1 P ost. TGT

School GBSSS Nangel Thakran
Delhi-39

22. Srnt. Sunitl Nayyar
W/0 SUnll Nayyar

^ / Aged 33 years Post. PGT (Ccniroerce)
School :GGSSS Dished Garden
R/D D-11 Jiwen jyoti Apartments PitasD pure Delhi.

3, Meena Arora,

WA" ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V, Punjabi Bagh
1959 Outrea Line Kindway Camp Delhi

New Delhi.

2 4. Rishi Bhushan Sharraa

SA Sh, K.C. Sharma
Age; 29 years Post. TGT(Sanskrit)
School, BGSSS Rajnagar IlPalam

RA W8-5 Gali No, 8 ,Sadh Nagar Palam colony
New Delhi.

25. Meenu Sharroa WA Dhiraj Sharroa
Age: 29 years POST. TGT (Sanskrit)

School, G.SSS Sriniwaspuri New Delhi
RA SB Pkt, Dilshad Garden -Delhi-95

26. Anjan Gulati
WA Sanjay Bathla,
Age; 29 years POst, Assistant Teacher
School.SKV Mata Sundari Road,
RA B«68, Double Storyed Raroesh Nagar New Delhi-15,

27. Anita Devi wA Sh. Gajender Singh

Age; 33 years POST.PGT(^indi)
School, SKV Hari Nagar Gbanta Gher

RA WZ.i01/13,Mohan Nagar ,Pankha Road
Lane No, 5, New Delhi-46

28, Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi,

29, Abha Kiran Taneja D/o K,R, Taneja
R/o D-169 Ashok Vihar Delhi,



7-^UuoliJ.Ka KI'll-b.p.^
S.'i-W»Si

gSteiS

^mm
v/o Arun Kuinari 5w'

Aged 25 yx;s, .g^M
Post T.G.T.(EngliBn|^g
^cbool S.K»V.H
Sultanpuri f Delhi *

rt* -

#

5^;o;^:7^Ks

R/ OB/Ih B,Brot herteod '
H Block,Vikaspuri.N.Deiru- i li cants

fr--

t fovernment of N»C,T,-Delhi
Through The DLrector* of Education,
DLrectorate of Education.

Delhi-5A,OTcri secretriate.

-OA 780 of 1999

U

:\

T'-
2.

3,

4.

5.

6.

7.

Kiran DabaS|
T.G.T.(S.St.),
G.G.S.S.S*, Dichaon Kalan,
D/o, Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,
T.G.T,(Science),
0/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila BhardwaJ,
r.G.T.(Maths),
G.G.S.S.So, UJwa,
W/o. Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

/

Alka Goel,
Asst. Teacher,
S.K.V,, Mehrauli, New Delhi-30,
D/o. Sh,Nanakchand Goel,
r/o, 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bij wasan,
D/oo a^.Ramchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,
Assitt, Teacher,
S.K.V,, West Patel Nagar,
d/o, Sh.Jagdish Chander,
r/o, 257, Kacchatihar,
New Delhi - 18,

Raj Bala, t t/> T t )
G,G,S,S,S,, No-3,
Naj afgarh,
d/o, Sh,Narain Singh,
r/o, WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56,

/
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i
*

Seema Sharma

TGT (SST)
Sarvodaya Kanya Vidyala 'O* Block Mangolpuri,
New Delhi.
R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

Meenu

D/0 Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
New Delhi-58,

10, Sangeeta Rani
D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

11. Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12, Pramod Kumar Madeshic
S/o Shri Ram Madeshic

?^9er~furi^^^^ Nagar,
New Delhi-12.

13, Ginni Chaudhary,
W/o San jay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14, Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

15, Indu

D/o Shri Madan Singh
R/o B-f, Quarter-2, T-4,

C.R.P.F.
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16, Usha Rani,
F.G.T.(Hindi), ^ o
G.G.S.S.S., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o, G-3/2, Police Colony,
A

0

59,

17, Bajesh Kumar,
P.G.T.CSkto ), G.B.S.SoS.,
Chhawla,
S/o. Sh.Hukam Singh,
r/o. Hamapark,
Uttam Nagar, New Delhi -

18,~ MrscNeema Tiwaxi,
T.G.T.(Hindi), G.G.S.S.S,,
Sarojini Nagar, New Delhi,,
Vi/oo Tiwari,
r/o.- F-2961 , Netaji Nagar,
iNjew Delhi,

19, Meenakshi Thakur,
T,G*T,( N,SC*),
G.BoM.S,, Begumpur,
D/o, Si.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004,

Neeru Sharma,
T.G.T.(N.Sc,), ^ ,
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma,
R/oc F/152A, Vishnu Garden,

■; New Delhi - 18.

21, Poonam Kumari,T.G.T,(English),
S.G.S.S.S., Begumpur,
Ei/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi -

22, Meenu Girdhar,P.G.T,(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o, Sh.S.P.Sehgal,
R/o, G-4, N.D.S.E,,
Part-II, New Delhi - 49.

23, Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S,, Laxmi Nagar,
V</o, Sh.H.S.Rawat,
R/o, 102, D.D. A, Flats,
Mansarover Park, 9iaddara»

Contd,



24» Anita aiarma»
T.G.T.(English),
G  oS»S»S»,
Badarpur No-I,
D/o. Sh.Shyam Sunder,
R/o. HR 18/5

28, ^anita Kumar,
P.G.T.(Pol.Science),
G.e.S.S.S., Rajnagar-II,
D/o, Sh.Ramkishan, , ^ ^ ttt
R/o, House No—128, Pocket A—III,
Sector - V, Rohini,

26. aiashi Bala,
T.G,T,(Hindi), G.G.S.S.S,,
Begaitpur,

B/o, Sh.S.L.Tokas,
R/o, 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi — 67,

27. Mridula, ^ o
T,G.T,(Hindi), G.E.S.S.S,,

V ; Pal am
X  D/o, Sh.Onkar Na1±i Kalia,

R/o, A-I A Chankya Place,
Pankha Road, Delhi,

28. Karuna Sharma,
T.G.T,(English), G.B.S.S.,
Hastal, ^
W/o, Sh.Manoj Kumar Sharma,
r/o, S-2, Param Puri,
Uttam Nagar, New Delhi - 59.

29, Abdul Hammed,
-  T.G.T.(English),

G.B.S.S.S., Ghitorni,
S/o. Sh.Abdur Rasheed,
R/o, 299, Street No- IV,
Zakirnagar, New Delhi - 25,

30, Urmila,
P,G,T,(History),G!Co-Ed,
S.S.S., Pandwala Kalan,

\  w/o, Sh.Dilbagh Singh,
r/o. E-I, Nawada Housing Complex,
Delhi,
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32.

33 o

Geeta
T r T.CN.science),T»G*^*Vc Hastal,^/^/^.Manwar ,
rara."torony:'H.v. Delhx.
Shakuntla Devi»

St
Najafga^^»

W/o!^Upenidtr^DhiUan, ^0-42,
Elrcra^wKr^DtlK'/ou?t - 10.

34.

35.

36.

Hari s.K.V.Mo-^#T.G.T.(Maths),
Sagarpur, singh,

?&syMa;rPuh - 64.
S.K.V.NO-I,

fl!?CHtnfl)rQ'B-S.S.S..

g//|:riro:eThaselxiI.

37. '^'^PT^'rp^lish), G.G.S.S.S6,
Kidwai Nagar, No»2,
New Delhi., .

I'/l: Il«89: fetal i Nagax.
New Delhi, - 23.
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H/o shri D.P. Yadav
resident of H^.'^use No,
Oaulat Pur ,

Na jafgai i i ,
New Delhi. ,

Ver s us

Applicants

Govt, of N,C.T, of Delhi

through the Director of Education,
D i 1" e c t o r a t e o f E d u c a 1.1 o! i ,
Old .Secretariat,
Do 1 ! i i,

..,Respondents

,.ch K,N.R,Pillai» counsel for applicarrtsin OA-75A/99,
"g/'j/qq, 89 A/99, 908/99, 9 5.3/99, 1316/9,.

Sh, S.K.Sinha, counsel for applicantsin OA--779/99,
7 8 0/99, 1296/99

.^•ihri K.P.Dohare, counsel for applicants in OA 787/99.

Shi-l M.K. Gupta, counsal tor applicant In Q.'. 111.5/99,
« n 8/9 9, 8 9 8/99, 862/99, 830/99.

Qhrl naepaK Bhard«j, with Shri Bhaskar BHardwaj,
«u,«ei for applicant In OA 81 1/99,1031/99, 1033/99

Ms Raman Oberoi, counsel for applicant in OA 965/99
Sh.P,,S.Mahendru prox.y for Sli. D, S. Mahendru, counsel
for applicant in OA 1017/99

Shri Sanjay Sharawat, counsel for applicant in OA
1070/99

Sh! 1 Surat .Singh counsel for applicant in OA 1318/99

App 11 caII t i n pei-son i n OA 8 01/99

.*-■ ii i ' 1 V i 3 a y P a n d i t a,
counsel for respondents in all the OAs,

0 R D E j

by Hon'ble Shri Kuldip Singh. Member (J)

1 , Since all the O.As involve common points of law
and facts, «e are disposing of the above referred OAs by
this common order.

?  Bri'i'f fact of the case is that Govt. of

M.C.T.of Delhi had a number of.vacancies of Teachers in
different categories in the various schools. Since there

Yj\)^
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was a shortaqe of regular Teachers the Govt. of NCI of

Hci ihi appointed applicants ort ad hoc basis and that to

for short periods. The said short term appointments wer

supposed to be automatically terminated on the expiry of

the period specified in t!ie appointment letters despite

MIe ta'''t tliat posts remc',ined vacant even after the

term.! iiation of teacliers appointed on ad hoc basis.

7. t!'! these OAs applicants have challenged that the

terms of shoi t teriri contracts of service are unjust>

u.riconscionable and against the very letter and spirit of

the Co!!sti tutio11.

4, In most of tlie oases the applicants' appointment

was to lapse by efflux of time on 31.3.1999 and in one or

twc.'' Gctses tiifie period was to lapse ori 30. A. 1999.

Applicants being threatened with the situation had rushed

to tiris Tribuiial for continuation of their services and

seeking a stay order that their services may not be

ter !ni na ted.

3. Tliesu.? petitions were contested and justification

fo!' appointing teachers for short term on ad hoc basis

has been giveii by tlie respondents in their reply. It was

stated that tlie decision was taken up by the Government

li! Decemtber, 1998 not to fill up any fUrtlier posts on

contract basis any more as tlie posts will be filled up on

regular basis from the candidates selected by the Delhi

S u b o r d i n a t e S t a f f S 6? 1 e c t i o n B o a i ~ d ( fi e r e i n a f t e r referred

to as DSSSB': It is furtlier stated that it is the

admiiiistrative function of Government to look into the

!, l ite rest of '.he students as well as the necessity from

time to time.
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6. It. .Is also bGinc) picadGsi that, ths candidatss who

■5>r© be.irici f?fnp.loyed on contract basis iiavo accspted tho

appo.i !!trneivt cni coiitrasyt basis knowing tul ly w©Il tlio

sn.a!'!ss0U'.a!'!c© ot tt'i© saifi©; Tim© arid ayain tli© Hon ble

Supreme Colu t had held that regularisation of back-door

©fitraii.ts if! service is ©iripreinissibl© arid tfie Tribunals

and Courts a re riot to interfere with the interim

ar r Sing erne n t and a person appointed to the post as

stop-gap arrangement cannot claim the benefit of

coil tinuance in service as having been appointed on

I" e g u 1 a i ■ ba s i s

7. Rejoinder- to tfie counter affidavits have also

been filed by the applicants in which they have

reiterated t!ie stand taken by ttierri in their respective

O.AS;

We [lave heard thie learned counsel for the

partieis and perused the material on record.

Before considering the rival contentions of the

partieSi we may mention at this stage that when this

bui"!ch cif cases was filed prior to that ano tfier group of

teachers who !ia.d filed a similar application before this

Tribunal, and since ttiose teachers had been able to reach

this Triubunal before ttie expiry of the contract period

so an interim order was passed in their cases and

status—QUO was directed to be maintained, In tkie present

-.set of applications, the applicants could not approach

the Tr.ibunol bef' >re the expiry of their contract period,

Monsover, immediately after the ex.piry of their contract

period there were vacations in the Tribunal from ?'Znd



Marcti to lot Aoril, 1999 so these set of Betltioners

could aporaoch the Tribunal only after the vacations. In

X these cases also an interim order was passed in the
fo] lowing, ter int ■■■

-Also issue a short notice on the question

of interim relief, returnable on 12,0^,1999,

Ti. ;i. ]. 11!en, as an i n tei- i measure, status quo

in rei

flia.i n tai ned,

soeot. of the applicant as on today be

in, Since this order in the nature of interim

measure was passed after these applicants have ceased to

be in employfnent with the respondents so they are

claiming parity with those teachers who had obtained an

order of similar nature before expiry of their term i.e.

before 31.3. 1999,

!! , During the course of their arguments, the

learned counsel for the applicants submittred that these

present applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

which was decided on ?,5.99(Veena Anand a Ors, vs,

Govt, of NOT of Delh a Ors with connected OAs) by

another Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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shall be allowed to

c o n t. i!'! a e i !'i 111 e !'■ e'

regular candidates duly selected by

( A ) A p p I i c a !'i t s

;ant posts till

p q c; s p, / f 1! a p p I" o p I" 3.11 e a u t h o pity are

available to replace the applicants.

"(B) Those selected regularly shall first
be posted in the evis ting vacant
positions and only if enough vacant
posts are not available, they should
be posted against the posts held by
ad hoc appoinjtees, Replacement of
the latter sshould be on the
principle of last corne first go.

Those so displaced should be
accoiimiodated in vacancies that may

be existing iit other districts.

"■ (C) Tire ad hoc appointees shall be paid

rniniii'iui'n pay in the pay scale of

regular teachers plus DA in tersms

of law laid down by Honble Supreme

Coui-t in tire case of Daily Rated

Casual Labourer Vs. L'OI & Urs,.

( 1988 ( 1 )SCC 122) .

"(D) No ad hoc appointee shall be
replaced by any newly appointed ad

hoc employee.

"(B) TItose of the applicants who have

applied or may apply for regular

se^lection, necessary relaxation in

K
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"I be given t.o tlie extent of

nd of service put in by

theni.

/

■■(F) Tiiere shall be no order as to

0 O S t Si"

j ;7, Learned counsel appearing on behalf of the

applicants submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veena Anand a Ors, (supra), they are also entitled to

the similar relief as granted to them. Learned counsel

also submitted that the applicants who were, during the

intervening period, not in service that does not affect

the merit of their case and they can also be directed to

be allowed to continue in their respective posts as the

applicants in the above referred judgement.

I c; To support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Court in the case of Girdhari Lai vs. Union of

India which also starts with the following paragraphr

"Tiiere is no dispute ttiat tlie appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

i  i! OA No. 319/85 decided on 2A. 09. 1989?

in Balwant Singh & Orfs, vs. Union of

Indici if he too was a party there3.ri,

since his claim is identical to that of

tiie applicants therein. The main

challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did
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not join as a party in that matter and he

moved tlie applicant for grant of the same

benefi t after that decision in 19891

ha-/iriq retired earlier".

! ci , Af ter mentionionq the facts the Hon ble Supreme

C o u! ■■ t o fi s e r v e d a s f oil o w s :

" [ I.! t is appropriate that the Union of

India treat all such persons alike and to

g!~a!it tliem the same benefit instead of

driving, each one of thsrri to litigation in

tfie course of which the Union of India

(  itself is required to spend considerable

public money"

!5. Counsel appearing for applicants also submitted

that since it has come during the proceedings before the

Hon ble ffigh Courtj that at present there are 4000

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts,

16. Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

th'sy will claim a right to post which will ultimately

lead to entry ttirough back door. He fur the submitted

that the pesent applicants cannot claim continunity in

scM'vice after expiry of their term specified in their

respective appointment letters and as such these OAs

she LI 1 d b e d i s m i s s e d.

r .
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,.| 7 uje at e of the considered opinion that the

coMtetiiioi! of respondents counsel has no merit and the

present set of applicants are fully covered with the

judnernent given by the co-ordinate Bench of this Ft ibunal

in Veena Anafid s case (supra). In this regard we may

also mentio!! that when the inteiin order was granted in

the case of Veena Anand (supra),the respondents had filed

a  Writ Petition befoe the High Court of Delhi for

vacation of tlie stay, and the High Court had taken a view

ttrvt the stay granted was an innocuous one because

r p-::: rw, 1 1 Hi::* fi t s WO PC glvefi liberty to Fill up tFie vacaricies

through regular process i.e, after due selection by the

OSCSR or by any appropriate authority'to replace the ad

hoc teachers, The High Court of Delhi was informed that

the vacancies had arisen to the number of AOOO as on

8- A. 1999 so th.e High Court was of the view that

prima-faice there was a need to continue the services of

the responderits (applicants in the OAs) or some of thein

who were still continuing there for the time being.

Ouring the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB, Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances,

we find that the applicants in the present set of OAs

who just could not approach the Tribunal because of its

va.cations sdiould not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

% Qrs. (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bench of

(his Triburial we find that there is no dispute about the
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facts of the present set of OAs which are identical with

the facts of the earlier set of OAs which was decided

.  the Co-ordinate Bench of this Tribunal. 1 he presen/^^J
applicants are^ therefore. also entitled to the same

relief as granted to the applicaiits in ati earlier set of

OAs.

19, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anands case Csupra).

(A) Applicants shall be re-engaged on

the present posts forttiwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to replace the applicants.

(B) Those selected regularly shall first

be posted in tlie existing vacant

positions and only if enough vacant

posts are not available, they should

be posted against ttie posts held by

ad hoc appointees, Replacement of

t tie latter s 11 o u I d b e o n t ti e

^ v principle of last come first go.

T li o s e 3 o d i s f' lace d s! i o u 1 d b e

accommodated in vacancies that may

be existing in other districts.

(C) The ad hoc appoiritees shall be paid

minimum pay ii i tlie pay scale of

regular teacfiei-s pliis DA in tersms

of law laid down by Hon ble Supreme
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C o u t t i 1 1 the c a s e o f Daily R a ted

C a3 ual Labourer Vs. U01 & ors.

*  ( 1988 (! )see 122).

hoc appointee shall be

replraced by any newly appointed ad

!"! o c e n I p 1 o y e e 1

(T: ) Those of the applicants who have

applied or may apply for regular

selection, necessaiy rela.yation in

age siiall be given to tiie extent of

the period of service put in by

them.

?n The above directions should be, complied with

within a period of one month from the date of receipt of

a copy of tliis order.

21 . There shall be no order as to cc"'"-'

(KULDIP sIngH)
MEMBER (j)

)naresh/

s

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)

Court Ojlitor

Pnntipul
Fafidkot

GoF«rnleus Marg.
FJew D' llii' 1


